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Re, Situation in
Telenguna

SHRI NARENDRA KUMAR SALVE :
rose-

MR. SPEAKER : Shri Salve also need
not rise.

SHRI NARENDRA KUMAR SALVE
(Betual) : You must give me half a minute.
There is an equally explosive situation
developing in Vidarbha.

MR SPEAKER : | know once the
claim of Telengana is conceded, Vidarbha
and other things will start. I am not worried
about it.

Therefore, Government will make a care-
ful assessment.

A regards a team going to the State,
I think we should walch the situation.
After the discussion of the Home Ministry
Demands, let us meet and find out. The
Government’s view must also be known.
After all, all efforls must be to help ease
the situation.

He has made a suggestion. I have been
preventing him from raising this issuc for
the last two or three weeks, Shri Ranga
also has been anxious about it. Tt is not a
party question, We will consider all aspects.
But we musi tike Government also into
conflidence before send ng anybody and see
to what extent it will help. Therefore, we
shall consider all aspects calmly

SHRI P VENKATASUBBAIAH (Nand-
val) : 1 am not raising a discussion at all,
but 1 wanted to make '

MR, SPEAKER : No.

SHRI MOHAMMAD ISMAIL (Barrack-
pore) : As rcgards thc All India Taxi
strike...

MR. SPEAKER : No. Nothing that
is snid will be recorded.

SHRI MOHAMMAD ISMAIL :**

SHRI JYOTIRMOY BASU (Diamond
Harbour) :**
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SHRI SHEO NARAYIAN (Basti) :**

MR. SPEAKER : He cannot raise issues
like this here. B:fore a matter is raised here,
it must be brought to my notice and I must
consider it. T am not allowing any member
to raise matiers all of a sudden. Shri Reddy
has been sceing me for three days. I also
prevented Shri Salve from raising it. But
just because there is some strike in the
morning, he raises it here without notice.
Where is discipline 7 Where are the rules ?
Where is Parliament ?

Papers to be laid on the Table.

12.54 hrs.
PAPERS LAID ON THE TABILE
Annual Reporis of L. 1. T., Delhi and Madras

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND YOU-
TH SERVICES ( SHRI BHAKT DAR-
SHAN) : Sir, On behalf of Dr. V.K.RV.
Rao, 1 beg to lay on the Table--

(1) A copy of the Annual Report of the
Indian Institute of Technology,
Delhi, for the year 1967-68,

(2) A copy of the Annual Report of
the Indian Insiitute of Technology,
Madras for the year 1 67-68. [ Pla-
ced in Library. See No. LT--524/69].

Arms (Second Amendment) Rules and
Indian Forest Scrvice (Pay)
Amendment Rules

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): I beg to lay
on the Table--

(1) A copy of the Arms (Second Amend-
ment) Rules, 1969. published in
Notification No. G. 5. R. 431
(English version) and G. S. R. 434
(Hindi version) in Gazette of India
dated the 22nd February, 1969,
under sub-section (3) of sec'ion 44

** Nut recorded.
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of the Arms Act, 1959. [Placed in
Library See No. LT--525(69).

(2) A copy of the Indian Forest Service
(Pay) Amendment Rules, 1969,
published in Notification No. G. C.
R. 770 in Gazette of India dated
the 15th March, 1969, under sub-
section (2) of section 3 of the All
India Services Act, 1951 [Placed in
Library. See No, LT--526/69].

MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report
the following message received from the
Secretarv of Rajya Sabha :

*In accordance with the provisions of
rule 127 of the Rules of Procedure and
Conduct of Business in the Rajya Sabha,
1 am directed to inform the Lok Sabha
thai the Rajya Sabha, at its sitting held
on the 26th March 1969, egreed without
any amendment to the Customs
(Amendment) Bill, 1969, which was
passed by the Lok Sabha at its sitting
held on the 22nd March, 1969

PRESIDENT'S ASSENT TO BILL

SECRETARY : Sir, I also lay on the
Table the Appropriation (Vote on Account)
Bill, 1969, passed by the Houses of Parlia-
ment during the current session and assen-
ted to by the President since a report was
last made to the House on the 21st March,
1969.

1..55 brs.
ESTIMATES COMMITTEE
Seventy-Second Report
SHRI P. VENKATASUBBAIAH (Nan-
dyal) : 1 beg to present the Seventy-second

Report of the Estimates Committee on the
Ministcy of Health and Family Planning and

1891 (SAKA) D. G. (Min.

Home Affairs)
Works, Housing and Urban Devlopment
(Department of Works, Housing and Urban
Development)--Department of Printing and
Stationery (Stationery Wing).
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12.55 } hrs.
DEMANDS FOR GRANTS-Contd.
Ministry of Home Affairs--Contd,

MR. SPEAKER The House will
continue the discussion on the Demands
for the Grants of the Home Ministry.
Shri Randhir Singh may continue his speech.
1 request him to finish quickly so that

others will get a chance; he has already
taken seven minutes.

12,55y brs.
[ MR, DEPUTY-SPEAKER in the Chair

st e fay: (Rigas) Sumeae wgey,
# qeal awRQT wT W@rar fs foeelt #
ofre & sHareal & faars a1 gwewma
AA Q@ E ST EH aw & qTE quErd
g %3 au K aig fafaet ageg
¥ TTETE #1 9 f 39 a1t ATHETE 9%
gaeEiAT M fwar sm

Q @17 & o w0 wga
fip feeelt w1 o WgT § agaT W= AT W
ek wd fardt ¥ 2 W@ g
greft femmi A ®awr G rmar g
fog awg & wfafrat 3 oF xer @aw
fzr grar & 3t g A feect ® wEfad
30-30 IR 40-40 H9 9T ¥gY ATA N
fram & § 77 @ fawht & agd go o
FapmwrU REgE FX R & | Ew A
I WA Fodrono ¥ wyar fasely -
A S sk A § o gl et
@ g wel gy afwrwaw ¥
BoNogeHFaqaeiiw T L1 I WY



